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Accumulation of lute aad Coal * »  to 
fhortafB of waywi

2652. SHRI M. SUDARSANAM *
SHRI M. RAM GOPAL REDDY:

Will the Minister of RAILWAYS be 
pleased to state:

(a) whether shortage of wagons has 
resulted in the accumulation of jute and 
coal at various stations; and

(b) if so, the remedial steps taken*’

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): (a) No
Jute could not be cleared firstly due to 
prolonged strike in the jute industry and 
then the staff agitations and ‘work-to-rule’ 
in the Northeast Frontier Railway. Coal 
loading was affected, particularly in Ben* 
gal- Bihar coalfields by various causes like 
strikes, staff agitations, ‘Go slow’, bundbs, 
power shedding, squatting on track etc., 
which las frequently intetrupted train run-
ning and created an artificial scarcity in 
wagon availability.

(b) Railways will have no difficulty m 
moving jute and coal traffic, given normal 
conditions of working.

Mini Projects sanctioned by Rnral Eta*** 
ficaffcm Corporation In Madhya Fridrih

2653. SHRI RAM BHAGAT PAS- 
W AN:

SHRI R. S. PANDEY :

WiH the Minister of IRRIGATION AND 
POWER be pleased to state :

(a) whether Rural Electrification Cor-
poration of India has sanctioned over R*.
1 lakhs for 'Mini Profacts' in the State of 
Madhya Pradesh; and




